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. 
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In the matter of: 

Hari Om Sharan Dwivedi 

Versus 

Union of India through MoEF & CC & Others _ 
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.. 
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Notification~ of MoEF, dated 03.03.2016. 
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4. Vakalatnama along with authorization. .11-13. 
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i, (H IM/172/1995) 

Advocate for Respondent No. 3- Shivalik Solid 

Email id:- ajaybhagwati@gmail.com 

Mob 9816002722. 
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Date: 
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